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Revenue Capital
Rs, Rs
nnmmi' DEPARTMENT OF PARLIAMENT
AFFAURS TS OF

ARY
SECRETARIA' THE _PRESIDENT
AND _ VICE-PRESIDENT UNION PUBLIC
SERVICE COMMISSION
104 Lok Sabha 83,04,000 .
105 Rajgya Sabha 33,11,000
106 Department of Parliamentary Affairs 4144000
107 Secretanat of the Vice-Premdent . 94,000

SHRI C M STEPHEN: On a pomnt
of order The Vote on Account cannot
be passed on the same day, that 1s
the rule Kindly check up from the
Rule whether Vote on Account can be
passed on the same day

MR SPEAKER It
<checked

has been

18.03 hrs,

APPROPRIATION (VOTE ON AC-
COUNT) BILL, 1978*

THE MINISTER OF FINANCE
(SHRI H M PATEL) I beg to irove
for leave to mntraduce a Bill to pro-
wvide for the withdrawal of certain
sumg from and out of the Consoh-
dated Fund of India for the services
of a part of the financial year 1978-79

MR SPEAKER The question 1is

“That leave be granted to intro-
duce a Bill to provide for the with-
drawal of certain sums from and out
of the Consolidated Fund of India
for the services of a part of the
financial year 1978-78"

‘The motion was adopted.

SHRI H M PATEL: I introducet
the Bill

I Leg to move}’

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consohdated Fund
of India for the services of a part
of the financla] yéar 1978-79, be
taken into conmideration”

MR SPEAKER The question 1s

‘“That the Bill to provade for the
withdrawal of certamn sums from
and out of the Consolidated Fund
of India for the services of a part
of the financial year 19878-79, be
taken into considerttion™

The motion was adopted.

MR SPEAKER:; We shall now take
up oclause-by-clause consideration of
the Bill The question is:

“That clauses 2 to 4 the Schedule,

Clause 1, the Enacting Formula and

the Title stand part of the Bill”

The motion was adopted

16-3-78.

*Published in Gazette of India Ex traordinary, Part II, Section 2, dated

$Introduced/moved with the recom mendations of the President.



